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RAJYA SABHA 

Friday, the 10th August, 2001/19 Sravana, 1923 (Saka) 

The House met at eleven of the clock, Mr. Chairman in the Chair. 
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RAJYA SABHA [10 August, 2001] 

Reduction in production cost of fertilizers 
† *281. SHRI RAJIV RANJAN SINGH 'LALAN'-:†† 

             SHRI RAM JETHMALANI: 

Will the Minister of CHEMICALS AND FERTILIZERS be pleased to 
state: 

(a) whether production cost of fertilizers in the country will go down with 
the announcement of reduction in import duty on Naphtha; 

(b) if so, the names of fertilizers the production cost of which has been 
assessed to go down and by how much; 

(c) whether benefit of this reduction will reach the fertilizer using farmers 
of the country; and 

(d) if so, by when Government are likely to announce reduction in 
fertilizer prices? 

THE MINISTER OF CHEMICALS AND FERTILIZERS (SHRI 
SUKHDEV SINGH DHINDSA): (a) to (d) A statement is laid on the Table 
of the House. 

Statement 
(a) to (d) As there is no change in the rate of custom duty levied on import 

of Naphtha for manufacture of fertilizers in the current financial year vis-a-
vis the import duty levied on Naphtha during the previous financial year, 
there will not be any change in the cost of production of fertilizers based on 
the consumption of imported Naphtha. 

The selling prices of fertilizers are already far below the cost of production. 
There is no proposal at present to reduce the selling prices of fertilizers. 
 � ���	������ � �������5 �� ����(+�0������<K	�����B �������		������ �����	�������2�

 ��	�!" �����#����$ %&����� �A ����)�����D��E ��4���)���(F�����	�G���������23���(+�0������

��H �������" �� ��4M�(;��9�?; �����#��	�� ��	����������23���(+�0�4	 

† Original notice of the question was received in Hindi. 
†† The Question was actually asked on the floor of the house by Shri Rajiv 

Ranjan Singh 'Lalan'. 
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SHRI RAM JETHMALANI: Sir, the hon. Minister has tried to become 
very technical. It is true that the first part of the question relates to reduction 
of Import Duty. But reduction of Import Duty is not the only reasons for 
falling prices of naphtha. Every newspaper has reported and nobody can 
deny it. For example, Sir, I am holding a newspaper of July, the 14th,— "The 
national oil measures have slashed prices of naphtha, fuel oil and LFHS by 
Rs. 500 to Rs. 600 per tonne in the wake of slackening of industrial demand 
and lower international prices of these fuels." The substance of the question, 
the thrust of the question is since the prices have fallen, whether they have 
fallen due to reduction of Import Duty or otherwise, I would like to know 
whether the benefit of this fall in prices is going to the farmer who is the 
main consumer of the product naphtha which is the fertiliser. That is the 
question. 

� ��� �� 
����� � ��� � � 	������0����������5 F��R���������?�� ��4����; ���$ 	�
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SHRI KRISHNA KUMAR BIRLA: Mr. Chairman, Sir, I thank you for 
this opportunity. Sir, the Finance Minister in his Budget Speech had 
announced that the Government has decided to implement the 
recommendations of the Expenditure Reforms Commission, ERC, for a 
phased programme of complete de-control of Urea by 2006 and that Unit 
Specific Retention Price Scheme would be replaced by Group Concession 
Scheme as early as possible. ERC had proposed five groups to be constituted. 
The Fertiliser Ministry, I understand, carried out this exercise and the result 
was that an awfully distorted picture emerged. It was a case of complete topsy-
turvy. Groups can be formed of units where similar conditions exist. In 
fertiliser industry conditions vary widely from unit to unit. To give an 
instance where coal is used to generate power the cost is low, the cost of 
generation power by gas is very high. And yet in the exercise that the 
Government did, coal units were clubbed with gas units to form a group. It is 
a mistaken belief that the group concept is a step towards complete de-
control. There is no relationship whatsoever between group concept and de-
control. My question is: What has been the result of the exercise carried out 
by the Government of India in respect of ERC proposals of constituting 
groups, and if the outcome is unsatisfactory, how does the Government 
propose to move in the matter and what are its next steps? 

� �� � �� 
��� �� � � � $� � 	�� ��0� �R� 4���� ����� ����� +�� > %��� �%��  �� 4�� ��� F �; ��
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� ��%� &%� &�' ����	���	���5 �� ����(+�0���� ����(+��	������ �� 

 The selling 
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prices of fertilizers are already far below the cost of production,  
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� ��� �� 
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��.3�a %��V J� � 	=;������ ����9�$ 	������+�����2 �	; �4����������J2���������3 

SHRI DRUPAD BORGOHAIN: Sir, I want to know from the hon. 
Minister as to what the present position is with regard to the HFCL units in  
regard  to production of fertilizers.  It is my first 
supplementary. 

Part (b) of my supplementary, in this connection, is: The hon. Minister has 
already said that the Barauni fertilizer un't has been referred to the Group of 
Ministers. I would like to know as to when the Group of Ministers will 
submit its Report. 

Part (c) of my supplementary is: I would like to know from the hon. 
Minister whether it is true that the Namrup unit of the HFCL is going to be 
bifurcated soon and whether any decision has been taken in this regard. 

� ��� �� 
����� � ��� � � 	����5 �� ����(+�0�4	�������������������������R������	�� 
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Procurement of rail engines 

*282. SHRI K. KALAVENKATA RAO: Will the Minister of 
RAILWAYS be pleased to state: 

(a) whether Indian Railways have not placed any orders or have slashed 
the orders for procurement of engines with the manufacturers; 

(b) if so, the reason therefor; 

(c) whether Central Trade Unions have approached the Prime Minister to 
intervene in the matter and get the orders isssued; and 

(d) if so, the details in this regard? 

THE MINISTER OF RAILWAYS (SHRI NITISH KUMAR): (a) to (d) A 
statement is laid on the Table of the House. 

Statement 

(a) and (b) The production of locomotives is based on the actual 
requirements to meet the projected traffic arisings as also the availability of 
funds. Since the actual materialisation of freight traffic has been less than that 
anticipated for the IXth plan period, the requirement of locomotives has 
accordingly come down. The present production level is commensurate with 
traffic requirement and fund availability. 

(c) Ministry of Railways has not received any such specific 
representation. 

(d) Does not arise. 
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